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LEGISLATIVE ASSEMBLY
NATIONAL CAPITAL TERRITORY OF DELHI
OLD SECRETARIAT, DELHI 110 054
BULLETIN PART-II

(General information relating to legislative & other matters)
Wednesday, 28 July, 2021/ 06, Shraavan 1943 (Saka)

No. 61

Sub: Election of two Members to the Court of University of Delhi under the

provisions of statutes 2(1)(xxi) & 2(3) of Statutes of the University of
Delhi.

Hon’ble Members are hereby informed that the following two members whose
nominations for representation in the Court of the University of Delhi have been
found valid are declared elected to the Court of the University of Delhi unopposed:-

1. Ms. Atishi
2. Shri Vinay Mishra

Raj Kumar
Secretary



